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(a) whether Government have for. 
mulated a plnn perspective for develop
ment of National Highways; 

(b) if so, what are the main featur. 

es thereof j and 

(c) if not, reasons therefur ? 

THE MINISTER OF STATE OF 
THE MTNISTRY OF SHIPPING AND 
TRANSPORT: (SHRJ Z. R. ANSARI): 
(a) Pre'umably, the Honble Member 
is having in minde the Road Develop.. 
ment Plan (1981.2001) formulated by 
the Council of Indian Roads Congress 
which is a professional bqdy of High. 
way Engineers havinr the support of 
the Central Government. State Gov. 
ernments etc. A copy of this document 
has been circulated by this Ministry 
to all State Governments recommend. 
ing th:!t this document should be used 
as n guideline in PI cpnrir.g similar 
Master Plans for each State and for usc 
in the formulation of the Various Five 
Year Plans, which will of course, be 
subject to the availabil it)' of reSOurCc~. 

(b) The Phn aims at providing road 
connection to all villages in the country 
by the year 2001, thus increasing the 
total. road length from 15.03 lakh 
km in 1981 to 27 lakh km in 2001. 
It involves an investment of about 
Rs.64,2S0 crores. The P Ian aims at 
Sbalanccd development of the road 
aetwrok including National Highway. 
ntate Highway al:d Rural Roads, and 
places emphasis on crucial issues such 

ItS energy conservation through road 
improvements, road safety, preservation 
of environment, modernisation of con· 
s truct ion techno logy hnd research 
activities. 

(c) Does not arise. 

r rralufa/ion 1 

~ailway Accidents During January. 
February. 1985. 

*33. DR. A. K. PATEL: 
SHRI KAMAL NATH : 

Will the Minister of RAILWAYS be 
p! eased to stat e :. 

(a) the number of Railway acci· 
d cnts during January·F ebruary, 1985 in
dicating the number of persons killed 
and injured therein as compared to 
the corresponding months of 1983 and 
1984; and 

(b) the number of persons killed 
and injured in respect of whom full 
amount of compensation has not been 
paid during the above period and the 
reasons therefor? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL): (a) The number 
of train accidents and casualties 
during January and February. 1985 
and in the .ame months of 1983 and 
1984 is as under :. 

No. of train accidents 

1985 1984 1983 
-_._----------------

January 64 66 56 
February 85 61 45 

CasuaJtifs 

1985 1984 1983 

Killed Injured Killed In,I\Jred Killed Injured 

January 17 SD 34 126 9 30 

february 48 120 44 87 12 32 
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Ib) No claims have been filed so 
far in respect of train accidents that 
occurred during January and February, 
1985. A.i for 1984, only 23 accident 
compensation claims llertaining to Ihe 
months of January and February. 1984 
are pendi,1g. No claim is pending in 
respect of accidents during January 
llnd February. 1983. 
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Steps 10 Meel Country-Wide Powrr 
Crisis 

"'34. SHRI GADADHAR SAHA: 
SHRI HANNAN MOLLAH : 

Will the Minister of IRRIGATION 
AND POWER be pleasl'd t (I state: 

(a) in view of the sC~ere power 
crisis in Ihe country. wh :thcr Govern
ment pro[msc 10 clear all power pro
jects pending with them; 

(b) if so, the details thereof and 
w'len these arc likely 10 be approved; 

(c) whether Government are consi
dering to clear the West Bengal 
Government's proposal to set up a 
power project at Bakrcshwar in the 
district of Birbhum in West Bengal; 

(d) if so, the details tht:reof; 
and 

(e) if not, the reasons thereof? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKA
RANAND) : (a) and (b). Such Power Pro
jects as are lec~no-econom ically viable 
are cleared and approved, depending 
on the availability of resources. To meet 
the shortages ofpower, projects of an 
aggregate c.-.paeity of over 36,000 MW 
have been sanctioned and are in vari
ous statr.es pf implementation. 

(c) to (e). The proposal can be consi. 
dered for tcchnoeconomic appraisal 
only after availability of essrntial inputs, 

~ 'Includinar ~oal and water, is established. 

State Governmtnl'8 Direrl Colla
bOration with Foreign Gonrn

ments For PO"'tr Pro!eel 

*3 S. SHRT THAMPAN THOMAS: 
Will the Minister of IRRIGATION 
AND POWER be pleased 10 state: 

(a) whether It State Government 
can directly ent cr into a foreign col. 
laboration for power projects ; 

(b) whether G,lVernNcnt of Kerala· 
has enlered into an a!1reement with 11 

foreign country for the construct
ion of a hydro-cl rctric project in the 
State; 

(c) if so, the~details thereof; and 

(d) whether any of the plans for 
the project has been cleared by the 
Government of India in this regard 7 

THE MINISTER OF IRRIGAT
ION AND POWER (SHRT B. SHAN
KARANAND) : (a) and (b). No, Sir. 
(c) and (d). Do not arise. 

Shut Down of DVC Power System 

*36. SHRI SANAT KUMAR MAN
DAL: Will the Minister of IRRI
GATION AND POWER be pleased to 
state: 

(a) whether the I SO-minutes tOlal 
Shut-down of the DVC power ~ystem 
brought to a halt all the activities of 
the Steel Plants and coal mines and 
also affected the Railways throughout 
West Bengal on the 14th February, 
198~; 

(b) if SC, whether any Committee 
had been set up to enqJire mto the 
total failure of DVC power system; 

(c) if so, the findings of this Com
mittel'; und 

(d) the steps being taken to pre
vent failure of the DVe power system 
in future? 

THE MINISTER OF IRRIGATION 
AND POW~R (SUR) B. l\IiANKA· 


